A workshop for the ministerial staff of Advocates to familiarize them
with the process of e-filing pas scheduled to be organized on 20" August,
2013 at 4.00 PM in the Hall of the Bar Association.

All the ministerial staff of the advocates is hereby requested to
participate in the aforesaid workshop for familiarizing themselves with the
process of e-filing to be implemented very shorty by this Court.
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